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PAPERS LAID ON THE TABLE

ANRNUAL Rerorr of CorroN CORPORA-
710N of INpea L, BomBeay FOR
1074-75

THE MINISTER OF COMMFERCE
(PROF. D. P. CHATTOFADHYAYA):
I beg to lay on the Table a copy of
the Annual Report (Hindi and English
versions) of the Cotton Corporation
of India Limited, Bombay, for the year
1974-75 along with the Audited Ac-
counts and the comments of the Com-
ptroller and Auditor General theron.
vnder sub-section (1) of section 619A
of the Companies Act, 1956, [Placed
in Library. See No, LT-11034/76.]

SuBsIDIARY BANKS (APPQINTMENT OF
EmpLoYED DIRECTORS) AMNDT, RULES,
1976, NATIONALISED BANKs (MANAGE-
MENT AND MiscEl, PROVISIONS) (2ND
AmnoT,) ScHEme, 1876, ANNUAL
ReEPORT OF DELHI FINANCIAL CORPORA-
TioN wiTH Auprtr ReporT FOR 1874-75,
NOTIFICATION UNDER CENTRAL EXCISE
AND SarT Act, TaMIL Napu Stamp
(FIXATION OF REMUNARATIQN FOR
LicENsED VENDORs) Rurrs, 1976 wITH
STATEMEN1S FOR DELAY, ETC. AND NOTI-
FICATIONS UNDER INCOME-TAX AcCT, 1961

THE MINISTER OF STATE 1IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERIJEE): 1
beg—

(1) to re-relay on the Table a
copy of the Subsidiary Banks (Ap-
pointment of Employce Directors)
(Amendment) Rules, 1876 rHindi
and English versions) published in
Notification No, S,0, 1080 in Gazette
of India dated the 20th March, 1876,
under sub-section (3) of section 62
of the State Bank of India (Subsi-
diary Bank) Act, 1959. [Placed in
Labrary, See No, LT-10743/76],

(2) to lay on the Table—

(i) A copy of the Nationaiised
Banks (Management and Miscel-
laneous Provisions) (Second Am-
endment) Scheme, 1876 (Hindi
and English versions) published
in Notification No. S.0, 421(E) in
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Gazette of India dateg the 2Ist
June, 1678, under sub-sedtion (5)
of ;:ction 9 of the Banking Com-
panies (Acquisition ang Transfer
of Undertakings) Act, 1970,
[Placed in Library. See No, LT-
11036/76_]

(ii) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Delhi Financial
Corporation together with a
statement of assets and liabilitieg,
profit and loss account ang Audi-
tor's Report for the year 1914-75
published in Notification No, F.6/
4/75-Fin,(2) in Delhi Gazette
dateg the 2nd April, 1876, under
sub-section (3) of sa2ction 38 of the
State Financial Corporation Act,
1951. [Placed in Library. See
No. LT-11037/76.]

(3) A copy each of the following
Notifications (Hindi and English
versions) under section 38 of the
Central Excise and Salt Act 1944:—

(i) The Central Excise (Fit-
teenth Amcndment) Rules, 1976,
published in Notification No,
G SR, 752 in Gazett= of India
dateq the 28th May, 1876,

(ii) The Central Excise (Nine-
teenth Amendment) Rules, 1976,
published 1in  Nofification No,
G S.R. 222(E), in Gazette of India
dated the 25th June, 1976,

(iin) The Ceniral Excise
(Seventeenth Amendment) Rules,
1976 published in Notification No,
G.S.R, 939 in Gazatte of India
dateg the 26th June, 1976, [Plac-
ed in Library, See No, LT-11038/
76.1

(4) A copy each of Notification
Nos, GSR. T747(E) published in
Gazette of India dated the 3rd Aug-
gust, 1976 ang G.S.R. 757(E) pub-
lished in Gazette of India gated the
6th August, 1976, issued under the
Central Excise Rules, 1844 together
with an explanatory memworandum,
{Placed in Library. See No, LT-
11038/76.]
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(5) A copy each of the following
Netifieations (Hindi and English
verieons) under section 72 of the
Deiltf Bales Tax Act, 1075:—

(i) The Delhi Sales Tax (Fourth
Amendment) “Rules, 1976 , pub-
lisheq in Notification No. F 4(25)-
76-Fm. (G) in Delhj Gazette
the 7th June, 1976,

(i) The Delhi Sales Tax (Fifth
Amendmeént) Rules, 1676, pub-
lished ip Notification No. F. 4 (33).
67-Fin.(G) 1n Dellu Gazette dated
the 26th June, 1976.

(ili) The Delhi Sales Tax
(Sixth Amendment) Rules 1976,
published in Notification No,
F 4(1)76-Fin (G) in Delhi Gazctte
dated the 14th July. 1876,

(iv) The Delhi Sales Tax (Sev-
enth Amendment) Rules, 1976,
published in Notification No F, 4/
61/75-Fin, (G) in Delhi Gazette
dated the 16th July, 1976, [Placed
in Library. See No, LT-11040/
76.]

(6) A copy of the Tamil Nadu
Stamp (Fixation of Remuneration
for Licensed Stamp Vendors) Rules,
1976, published in Notification No,
GO Ms. 381 in Tamil Nadu Govern-
ment Gazette dated the 17th March,
1976, under sub-section (2) of sec-
tion 75A of the Indian Stamp Act,
1899 read with clause (c) (1v) of the
Proclamation dated the 31st Janu-
ary, 1976 issued by the President in
relation to the State of Tamil Nadu,
{Placed wn Library Sce No, LT-
11041/76.]

(7) A statement (Hind1 and En-
glish versions)—

(a) showing reasons for delay
in laying the above Notification;
and

(b) reasons for not laying the
Hindj version of the Notification
{Placed in Library, See No, LT-
11041/76.]

SRAVANA 22, 1898 (54KA)

Papers Laid 188

(2) A copy each of the Yollowing
Notifications (Hindi and English
versionsy under section 296 of the
Income-tax Act, 1961:—

(i) S.0 1820 published in
Gazette of India dated the 12th
June, 1976,

(i) 8,0. 214% publisheq in
Gatette of India gated the 26th
June, 18786,

(iii) 8.0, 2215 published in
Gazette of India dated the 38rd
July, 1976,

(iv) BO. 2216 published in
Gazette of India dated the 3rd
July, 1876,

(v) BO, 2349 published 1n
Gazette of India dated the 10th
July, 1976.

(vi) S,0, 2350 published In
Gazette of India dated the 10th
July, 1976,

(vii) 8.0. 2351 published in
Gazette of India dated the 10th
July, 1976.

(viii) S0 2352 published in
Gazette of India dated the 10th
July, 1876.

(1x) S0, 2353 publisheg 1n
Gazette of India dateg the 10th
July, 1876.

(x) S.0. 2354 published in
Gazette of India dated the 10th
July, 1976, [Placed in Library.
See No. LT-11042/73].

Posr OFFicE SaviNgs BaNKs (3rp

AMNDT,) RuLEs, 1976, NOTIFICATIONS

UNDER ADDITTONAL EMoLumMenia (Cope-

PULSORY DePositT) AcT, 1974, aNp Fimst

ANNuUAL REPORT OF GENERAL INgU-

RANCE CORPORATION OF INDIA FOR THE
YEAR ENDED 31-12-1978

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): 1 beg to
lay on the Table—

(1) A copy of the Post Office
Savings Banks (Third Amendment)
Rules, 1976 (Hindi and English ver-
signs) published in Notification No,
GSR 485(E) in Gazette of India
dated the 27th July, 1876, wunder



